IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.

Report on :17-08-2024
Date : 17.08.2024

WP (C) - (Se

L 69622/ [17.08.20 |70 00 sk ¢ o. [COURT |order Dtd. 2024- at

2024 |24 BHANJDEO |“°°° |NO. 6 |08-16 No-
2024 )

[ ABLAPL (Se
69623/ [17.08.20 |- COURT |Order Dtd. 2024- at

2 12024 |24 8196/2 [J EAMILA 1C.0. |yn "o los-16 No-
024 )

[ ABLAPL (se
69624/ [17.08.20 |- COURT |Order Dtd. 2024- at

3 2024 |24 81702 |G SRHOO 1C.0. 5 "o los-16 No-
024 )

[ ABLAPL (Se
69625/ [17.08.20 |- COURT |Order Dtd. 2024- at

4 2024 |24 7545,2 MR SAHOO C.0. lon " H log-16 No-
024 )

[ ABLAPL (Se
69626/ [17.08.20 |- COURT |Order Dtd. 2024- at

S o024 24 5144/2 |R DAS C-0- No. 11 /08-16 No-
024 )

[ ARLAPL (se
69627/ [17.08.20 |- COURT |Order Dtd. 2024- at

6 12024 |24 4770/2 MR PARDHL IC.0. oo "5 log-16 BAIL-1 oo
024 4)

[ ABLAPL (Se
69628/ |17.08.20 |- COURT |Order Dtd. 2024- at

7 2024 |24 a111/2 [NC SINHA [C.O. 1os "o log-16 No-
024 4)

[ ARLAPL (se
69629/ [17.08.20 |- COURT |Order Dtd. 2024- at

8 2024 |24 33g4/2 |TR DAS C-0- lvo. 2 |os-16 No-
024 4)

[ ABLAPL (Se
69630/ |17.08.20 |- COURT |Order Dtd. 2024- at

% 2024 |2a 3046/2 |PX DAS €0 INo. 2 |os-16 BAIL-1 | -
024 5)
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20
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22

ABLAPL (Se
69631/ |17.08.20 - COURT |Order Dtd. 2024- at
2024 |24 2787/2 |PK DAS NO. 2 |08-16 BAIL-1 | o_
024 1)
_ (Se
69632/ |17.08.20 52@532 G COURT |Order Dtd. 2024- at
2024 |24 JAYASTNGH NO. 2 |08-14 No-
024
1)
(Se
BLAPL-
69637/ |17.08.20 COURT |Order Dtd. 2024- at
2024 |24 5356/2 |B DAS NO. 2 |08-16 BAIL-L o
024
3)
(Se
BLAPL-
69638/ |17.08.20 COURT |Order Dtd. 2024- at
2024 |24 5548/2 NK ROUT NO. 17 10-16 BAIL=L no-
024
1)
(Se
BLAPL-
69639/ |17.08.20 COURT |Order Dtd. 2024- at
2024 |24 5547/2 NK ROUT NO. 17(08-16 BAIL=L oo
024
3)
BLAPL- (Se
69640/ 17.08.20 23707 ek COURT |Order Dtd. 2024- at
2024 24 MOHANTY NO. 171/08-16 No-
024
3)
_ (Se
69641/ |17.08.20 2??;32 . COURT |Order Dtd. 2024- at
2024 |24 NO. 17/08-16 No-
024
3)
(Se
BLAPL-
69642/ |17.08.20 COURT |Order Dtd. 2024- at
2024 |24 1810/2 |A MOHANTY NO. 17|08-14 No-
024
3)
(Se
BLAPL-
69643/ |17.08.20 COURT |Order Dtd. 2024- at
2024 24 1181/2 D SAMAL NO. 17/08-14 BAIL-1 0o
024
1)
CRLMC- COURT (Se
69646/ |17.08.20 Order Dtd. 2024- at
rooa’ e 2698/2 |L. SAHOO T o
024 OLD ©
1)
ABLAPL (Se
69647/ |17.08.20 |- CHHABT COURT [Order Dtd. 2023- | . . |at
2024 24 2117/2 |RANA NO. 2 |03-10 No-
023 6)
_ (Se
69648/ |17.08.20 giigsz S COURT |Order Dtd. 2024- at
2024 |24 : NO. 2 |08-14 No-
024
6)
69649/ |17.08.20 giig?; S COURT |Order Dtd. 2024- ;ie
2024 |24 o : NO. 2 |08-14 o




[ 6)
WP (C) - (Se
53 69652/ [17.08.20 |10 0" |BALARAM COURT |Order Dtd. 2024- at
2024 24 STNGH NO. 2 |08-07 No-
2024
6)
[ ABLAPL (Se
24 69653/ |17.08.20 |- G K COURT |Order Dtd. 2024- at
2024 24 5978/2 |TRIPATHY NO. 2 |08-13 No-
024 6)
[ ABLAPL (se
55 69654/ [17.08.20 |- et COURT [Order Dtd. 2024- |, - lat
2024 24 5980/2 NO. 2 |08-13 No-
DWIVEDY
024 9)
- CRLMC- COURT (Se
2 69658/ [17.08.20 |72 7 |BALARAM No. 5 |order ptd. 2024- at
2024 24 o4 STNGH oLn 09-25 No-
9)
- CRLMP- COURT (Se
57 |69660/ [17.08.20 |70 |SARAN N0 o |order Dtd. 2024- at
2024 24 KUMAR PAL - 08-14 No-
024 OLD o)
B CRLA- crimIN | (°€
69662/ |17.08.20 COURT |Order Dtd. 2024- at
28 )00, 2 699/20 |S.DASH v, 3 logo14 AL e
24 : APPEAL
11)
- CRLREV CRIMIN | (Se
69664/ |17.08.20 |- COURT |Order Dtd. 2024- |AL at
29 12024 24 382/20 (B-N-SAHU NO. 3 |08-13 REVISI [No-
24 ON 6)
[ CRLREV (Se
30 69666/ [17.08.20 |- R.K.DEHUR COURT |Order Dtd. 2024- at
2024 24 406/20 |y NO. 10 |08-13 No-
24 6)
B WP (C) - (Se
5p 69668/ [17.08.20 |-/~ |BALARAM COURT |Order Dtd. 2024- at
2024 24 STNGH NO. 10 (08-07 No-
2024
6)
[ CRLREV (Se
69669/ |17.08.20 |- COURT |Order Dtd. 2024- at
32 12024 24 406,20 |C-R-DAS NO. 10 |08-13 No-
24 6)
B CRLMC- COURT (Se
69671/ |17.08.20 Order Dtd. 2024- at
3300, 4 2693/2 |J.P.KAR No. 2 | o7y e
024 OLD
6)
[ (Se
CRLMC-
69673/ |17.08.20 COURT |Order Dtd. 2024- at
34 15024 24 2804/2 |R.SETHI NO. 11 |08-14 No-
024
6)
;;_69675/ 17.08.20 |CRLMC- |M.K.MOHAN COURT |Order Dtd. 2024- (Se
2024 24 2643/2 |TY NO. 2 |08-14 at
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43
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45

46

47

l48 [69696/ [17.

024 OLD No-
6)
(Se
69677/ |17.08.20 252%32 GAGANBTHA |, ;gURg Order Dtd. 2024- at
2024 |24 RI SINGH |°° . 08-14 No-
024 OLD
6)
_ (Se
69678/ |17.08.20 [CRPMCT R MALLT COURT |5 der Dtd. 2024- at
2024 |24 2784/2 |y C.0. INO. 2 |55 1,4 No-
024 OLD ©
6)
69680/ |17.08.20 CRLMC- COURT | der Dtd. 2024- ;ie
onal 15470827 281072 M.R.sRKOO [c.0. NO. 2 [0T9ST : o
024 OLD
6)
_ (Se
69681/ |17.08.20 |CREMC COURT |5 der Dtd. 2024- at
SOSORM 2811/2 [R.SETHI  [c.0. [NO. 2 | /0% e
024 OLD
6)
(Se
CRLMC- COURT CRIMIN
23223/ 21‘08‘20 2851/2 M.R.SAHOO |C. NO. 2 ggﬁiz Ptd. 2024- ¢ ;t_
024 OLD MISC 2?
69685/ |17.08.20 [CRDMC COURT |5 der Dtd. 2024- ;ie
rona 54708 %7 [29a2/2 |p.c.swatn c.0. no. 2 [0E9CT : a2t
024 OLD ©
2)
_ (Se
69687/ |17.08.20 [SRPMC™ 18 sunpara COURT |5 der Dtd. 2024- at
2024 |24 2863/2 |, C.0. NO. 2 |55 14 No-
024 OLD
2)
_ (Se
69688/ 17.08.20 "E{O)~ s 5 MaLLT COURT |5 der Dtd. 2024- at
2024 |24 18250/ .p C.0. NO. 2 |55 14 No-
2024 OLD
2)
(Se
WP (C) - COURT )
23220/ 21‘08‘20 18430/ |N.MALLICK [C. NO. 2 gg?i Ptd. 2024 ;2_
2024 OLD
2)
WP (C) - COURT (Se
69691/ |17.08.20 A.PATTANA Order Dtd. 2024- at
2024 |24 17376/ 11¢ C.0. INO. 2 |55 1,4 No-
2024 OLD ©
2)
WP (C) - |ACHYUTANA COURT (Se
69693/ |17.08.20 Order Dtd. 2024- at
venal o 17382/ |NDA c.o. No. 2 [729%T o
2024 PATTANATK OLD 2)
WP (C) - |SARAT (Se
69694/ |17.08.20 COURT |Order Dtd. 2024- at
2024 54 19397/ |CHANDRA C. No. 6 los-13 No-
2024 MEKAP - 2)
08.20 [WP(C)- |S.K.SAHU |[C.O. |[CHIEF |Order Dtd. 2024- |(se
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50
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53

54

55

56

57

58

59

60

2024 |24 18750/ JUSTIC [08-12 at
2024 E'S No-
COURT 2)
CHIEF (Se
69697/ [17.08.20 [ShoMC~ MANOJ JUSTIC Order Dtd. 2024- at
2928/2 |KUMAR
2024 24 o o, E's  |08-14 No-
COURT 2)
WP (C) - CHIEF (Se
69699/ |17.08.20 JUSTIC [order Dtd. 2024- at
2024 |24 23224/ K.MOHANTY E'S  |08-12 No-
COURT 2)
CHIEF (Se
69700/ |17.08.20 S?ngz J. R. JUSTIC [order Dtd. 2024- at
2024 24 o NAYAK E's  |08-14 No-
COURT 2)
WP (C) - (Se
69701/ [17.08.20 1o 07 | COURT |Order Dtd. 2024- at
2024 |24 : NO. 1 |08-14 No-
2024
2)
_ (Se
69703/ |17.08.20 ggggfz H. K. COURT |Order Dtd. 2024- at
2024 24 PATRA NO. 1 |08-14 No-
024
2)
WP (C) - (Se
69704/ |17.08.20 18741/ P.K.MISHR COURT |Order Dtd. 2024- at
2024 |24 A NO. 1 |08-14 No-
2024
2)
CRLMC- [SANJIB (Se
69706/ |17.08.20 COURT |Order Dtd. 2024- at
2024 |24 2971/2 [KUMAR NO. 1 |08-14 No-
024 BHANJADEO : 2)
69707/ |17.08.20 "E(C)~ COURT |Order Dtd. 2024- ;ie
2024 24 18902/ |J.PARIDA NO. 11/08-14 No-
2024
2)
CRLMC- COURT (Se
69708/ 17.08.20 |07 0C7 |SARAT w0 lorder pta. 2024- at
2024 |24 e DASH oo 2 |oo-18 No-
2)
WP (C) - COURT (Se
69709/ |17.08.20 B.K.MISHR Order Dtd. 2024- at
2024 24 19045/ |, NO. 2 l5g-13 No-
2024 OLD
2)
WP (C) - |RABINDRA COURT (Se
69711/ |17.08.20 Order Dtd. 2024- at
2024 |oa 19345/ |KUMAR No. 2 | o°%Y o
2024 PATNATK OLD 2?
CRLMC- COURT .
69712/ [17.08.20 [oio0 IS, K. v % |order pta. 2024- at
2024 24 024 BHANJADEO OLD 08-14 No-

2)




61

62

63

64

65

66

67

68

69

70

71

72

73

(Se

69713/ [17.08.20 "E{)~ COURT |0y der Dtd. 2024- at
vena s 18211/ |A.K.DAS No. 2 [059%7 o
2024 OLD
2)
ABLAPL (Se
69715/ [17.08.20 |- SARAT "oOR” lorder pta. 2024- at
2024 |24 8188/2 |DASH o 2 log-13 No-
024 2)
(Se
69716/ (17.08.20 "¢ () COURT lorder ptd. 2024- at
2024 24 18470/ |R.SAMAL NO. 2 08-12 No-
2024 OLD
2)
ABLAPL (Se
69717/ |17.08.20 |- SARAT §8UR§ Order Dtd. 2024- BATL,-1 at
2024 |24 5966/2 |DASH oo: 2 los-13 No-
024 1)
(Se
69718/ [17.08.20 |"E (<) COURT |order Dtd. 2024- at
024 |2a 18601/ |A.K.DAS No. 2 | 207 -
2024 OLD
1)
ABLAPL (Se
69720/ [17.08.20 |- AVIRAM FOOR lorder Drd. 2024- at
2024 |24 8192/2 |PATRA oo: 2 los-13 No-
024 1)
WP (C) - |RABINDRA (Se
69721/ |17.08.20 COURT |Order Dtd. 2024- at
2024 |24 18859/ |KUMAR NO. 10 08-12 No-
2024 PATNAIK : 1)
ABLAPL (Se
69723/ |17.08.20 |- i COURT |Order Dtd. 2024- at
2024 |24 8173/2 NO. 10(08-13 No-
MOHANTY
024 1)
WP (C) - (5e
69724/ 17.08.20 COURT |Order Dtd. 2024- at
2024 |24 19147/ |T.SWAIN NO. 10 08-12 No-
2024
1)
ABLAPL M/S (Se
69726/ |17.08.20 |- N ARALL COURT |Order Dtd. 2024- at
2024 |24 8173/2 NO. 10(08-13 No-
AN DALAT
024 1)
WP (C) - (Se
69727/ |17.08.20 COURT |Order Dtd. 2024- at
2024 |24 19203/ |P. K. LENKA NO. 10 [08-12 No-
2024
1)
ABLAPL (Se
69729/ |17.08.20 |- NIRANJAN COURT |Order Dtd. 2024- at
2024 |24 8183/2 |SAHOO NO. 10(08-13 No-
024 1)
WP (C) - (Se
69730/ |17.08.20 COURT |Order Dtd. 2024-
2024 |24 19283/ |T.SWAIN NO. 10 [08-12 2t
2024 No-




B | 1)
ABLAPL (Se
5, 69731/ [17.08.20 - ol COURT |Order Dtd. 2024- | . lat
2024 |24 5984/2 | 7 NO. 10/08-13 No-
024 9)
B WP (C) - (Se
75 69732/ |17.08.20 19304/ G.JAYASIN COURT |Order Dtd. 2024- at
2024 |24 GH NO. 10/08-12 No-
2024
9)
B WP (C) - (Se
76 69733/ |17.08.20 19357/ P.K.MOHAN COURT |Order Dtd. 2024- at
2024 |24 TY NO. 10 (08-12 No-
2024
9)
69734/ |17.08.20 "E(C)~ COURT |Order Dtd. 2024- ;ie
7T 202a |24 19372/ ||T.SWAIN NO. 10/08-12 No-
2024
9)
- S
g 69735/ [17.08.20 ?gégz; T SHAIN COURT |Order Dtd. 2024- ;te
2024 |24 . NO. 10/08-12 No-
2024
9)
[ ABLAPL (se
1o 69736/ [17.08.20 |- o COURT [order Drd. 2024- | . - . |at
2024 |24 8178/2 | . o NO. 10/08-13 No-
024 1)
- ARLAPL (se
g0 69737/ [17.08.20 |- Eéﬂi;H COURT |Order Dtd. 2024- |, . |at
2024 |24 5962/2 | NO. 10/08-13 No-
024 9)
B CRLMC- |AMLAN (Se
69738/ [17.08.20 COURT |Order Dtd. 2024- at
81 2024 |24 2915/2 |SHAKTI NO. 10|08-14 No-
024 PAUL :
9)
B CRLMC- |JYOTISH (Se
gp 69739/ [17.08.20 |00 0 o AN COURT |Order Dtd. 2024- at
2024 |24 0o Pas NO. 10|08-14 No-
9)
[ (Se
BLAPL-
g3 69740/ [17.08.20 [ )77 |JADUNATH COURT |Order Dtd. 2024- at
2024 |24 PRADHAN NO. 10|08-14 No-
024
9)
[ (Se
BLAPL-
gq 69741/ [17.08.20 | 0" |JADUNATH COURT |Order Dtd. 2024- at
2024 |24 PRADHAN NO. 10 |08-14 No-
024
9)
[ (Se
BLAPL-
g5 69742/ |17.08.20 [ “00"" | JADUNATH COURT |Order Dtd. 2024- at
2024 |24 PRADHAN NO. 10|08-14 No-
024
9)
;;;69743/ 17.08.20 |ABLAPL |SRIKANT COURT |order Dtd. 2024- (se
2024 |24 - KUMAR NO. 10 (08-12 at
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88
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98

199 [69758/ [17.

5561/2 |BARIK Now
024 9)
WP (C) - I
69744/ |17.08.20 7580/2 P. K. c COURT |Order Dtd. 2024- BRANCH at
2024 |24 BARTK . NO. 10 (08-14 No-
024 -1
4)
WP (C) - wriT | (5€
69745/ |17.08.20 COURT |Order Dtd. 2024- at
2024 54 7580/2 |P. K. DAS (C. NO. 10 08-14 BRANCH | o~
024 -1
4)
CRLA- |PARTHA crimMIn | (5€
69746/ |17.08.20 COURT |Order Dtd. 2024- at
024 |24 1309/2 [SARATHI [C. vo. 5 losote AL e
023 DAS : APPERL o)
FAO- mrsc. |(5¢
69747/ 117.08.20 228/20 P.K. c COURT |Order Dtd. 2024- APPEAL at
2024 |24 MOHANTY : NO. 5 |08-14 No-
23 SEC.
5)
WP (C) - writT | (S©
69748/ [17.08.20 ;2,2 [P.R. . COURT (Order Dtd. 2024- |l - . lat
2024 |24 SWAIN . NO. 5 |08-14 No-
015 -7
18)
CRA- crIMIN | (5€
69749/ |17.08.20 COURT |Order Dtd. 2024- at
024 |2a 174/20 |S K SWAIN [C. vo. 5 losois AL o
01 : APPEAL
11)
CRLMP- wriT | (S©
69750/ |17.08.20 COURT |Order Dtd. 2024- at
so2a . |2g 2546/2 |R K BARIK [C. vo. 5 losote BRANCH |°
023 4
46)
CRLMP- wriT | (5©
69751/ [17.08.20 COURT |Order Dtd. 2024- at
2021 |oa 227/20 |M M NAYAK [C. vo. 5 losoze BRANCH |~
24 -3
14)
(Se
69752/ [17.08.20 23?532 R K . COURT |Order Dtd. 2024- at
2024 |24 MALLICK : NO. 5 |08-13 No-
024
14)
(Se
CRLMP-
69753/ |17.08.20 COURT |Order Dtd. 2024- at
2024 |24 1173/2 |H K PANDA |C.0. ly5 "5 |9g 16 No-
024
14)
CRLMP- |BISHNU (Se
69755/ |17.08.20 COURT |Order Dtd. 2024- at
2024 24 1167/2 |CHARAN C-0- lyo. 5 |os-16 No-
024 SAHU :
14)
BLAPL- (Se
69757/ |17.08.20 |20, |B. B. . COURT |Order Dtd. 2024- at
2024 |24 MALLICK : NO. 5 |08-16 No-
024
14)
08.20 [BLAPL- [B. B. (C.O. |COURT |Order Dtd. 2024- |(se




2024 |24 6117/2 IMALLICK NO. 5 |08-16 at
024 No-
14)
WP (C) - (5e
69759/ |17.08.20 18388/ TAPAN COURT |Order Dtd. 2024- at
2024 |24 SWATN NO. 5 |08-06 No-
2024
14)
WP (C) - (Se
69760/ |17.08.20 COURT |Order Dtd. 2024- at
2024 |24 19498/ |B SAHOO NO. 5 |08-13 No-
2024
14)
WP (C) - (5e
69761/ |17.08.20 COURT |Order Dtd. 2024- at
2024 |24 19437/ |SK BEHERA NO. 5 |08-14 No-
2024
14)
WP (C) - (Se
69762/ 117.08.20 COURT |Order Dtd. 2024- at
2024 |24 19532/ |SK BEHERA NO. 5 [08-13 No-
2024
14)
BLAPL- COURT (Se
69763/ |17.08.20 | g~ s K vo. o |order ptd. 2024- | . lat
2024 |24 BEHERA . 08-16 No-
024 OLD
11)
_ (Se
69764/ |17.08.20 ?5221/ P.K. ;gURg Order Dtd. 2024- at
2024 |24 004 | MISHRA orm 08-16 No-
11)
BLAPT,~ COURT (Se
69765/ |17.08.20 |, oc "~ M.K. vo. o |order ptd. 2024- | . lat
2024 |24 MOHANTY : 08-14 No-
023 OLD 5
ABLAPL (Se
69766/ (17.08.20 |- S.P. COURT |Order Dtd. 2021~ | .. _ |at
2024 |24 8578/2 |SAMANTA NO. 7 |08-03 No-
019 6)
WP (C) - (Se
69767/ 117.08.20 COURT |Order Dtd. 2024- at
2024 |24 19495/ || T.R. DAS NO. 7 |08-14 No-
2024
6)
CRLREV (Se
69768/ |17.08.20 |- TR, DAS COURT |Order Dtd. 2024- at
2024 |24 397/20 |00 NO. 10 (09-25 No-
24 6)
RSA- (Se
69769/ |17.08.20 344/20 |B. DAS COURT |Order Dtd. 2024- |SECOND |at
2024 |24 e : NO. 21(07-08 APPEAT [No-
3)
WP (C) - wriT | (€
69770/ |17.08.20 COURT |Order Dtd. 2024- at
2024 |24 23328/ R R DAS NO. 10 [09-17 BEANCH No-

S5)




ABLAPL (Se
69771/ |17.08.20 |- S b kAR COURT |Order Dtd. 2023- at
2024 |24 10336/ [©°°° NO. 11 |10-31 No-
2023 5)
ABLAPL (Se
69772/ [17.08.20 |- COURT |Order Dtd. 2024- at
2024 |24 1925/2 |* PAIRA NO. 11/08-16 No-
024 5)
ABLAPL (Se
69773/ |17.08.20 |- COURT |Order Dtd. 2023- at
2024 24 11393, [P+ SWAIN NO. 11|10-11 BAIL=2 -
2023 12)
TRP (C) (Se
69774/ 117.08.20 |- COURT |Order Dtd. 2024- at
2024 |24 3gg/20 [F-X- DAS NO. 11/08-16 M- J-Ce o
23 6)
WP (C) - wriT | (5©
69775/ |17.08.20 1,07 ¢, R-K. COURT |Order Dtd. 2024- Lo . lat
2024 |24 BARTK NO. 11/08-14 No-
2016 -7
18)
(Se
WP (C) - WRIT
69776/ |17.08.20 COURT |Order Dtd. 2024- at
2024 54 14016/ |[M.K. PANI NO. 11 l08-14 BRANCH No-
2016 -7
18)
WP (C) - (5e
69777/ |17.08.20 |Joo2)" (GANESWAR COURT |Order Dtd. 2024- at
2024 |24 BEHERA NO. 11 /08-14 No-
2024
18)
RSA- (5e
69778/ |17.08.20 COURT |Order Dtd. 2024- |SECOND |at
2024 |24 i;l/zo . PANDA NO. 22/09-23 APPEAL [No-
3)
WP (C) - wrrT | \5©
69779/ [17.08.20 [3o 00" P.K. COURT |Order Dtd. 2024- |l . lat
2024 |24 LENKA NO. 22 08-14 No-
2021 1
30)
WP (C) - wriT | (5©
69780/ |17.08.20 ||, 2" |DILLIP COURT |Order Dtd. 2024- |l o . lat
2024 |24 SAMAL NO. 20 /09-20 No-
2024 -2
7)
WP (C) - |ASHIS wrrr |(5€
69781/ [17.08.20 COURT |Order Dtd. 2024- t
so2a  |2g 38593/ |KUMAR w0, 20 losote BRANCH |~
2023  |MISHRA : -1
30)
(Se
WP (C) - WRIT
69782/ [17.08.20 COURT |Order Dtd. 2024- at
2024 24 12558/ |S. DAS NO. 20(08-16 BRANCH o -
2022 -1
1)
69785/ |17.08.20 gsggs; s. K. COURT |Order Dtd. 2024- ;ie
2024 |24 - BISWAL NO. 20 /08-14 e




o | — 5
WP (C) - (Se
12 169787/ 117.08.20 COURT |Order Dtd. 2024- at
5 2024 |24 19857/ |S. BHUYAN (C.0- lyg " 10 |08-14 No-
2024
1)
N CRLMC- |AJAYA (Se
12 69788/ |17.08.20 COURT |Order Dtd. 2024- at
6 (2024 |24 2166/2 |KUMAR c. NO. 10|08-14 No-
024 PRADHAN : 0
N CRLMC- crImIN | (5©
12 169789/ |17.08.20 20292 B.P. c COURT |Order Dtd. 2024- AL at
7 12024 |24 oa TANGA NO. 10 (08-14 rsc §?—
N CRLMC- crimIn | (5€
12 [69790/ |17.08.20 | 70, |B.P. . COURT |Order Dtd. 2024- | - at
8 2024 |24 o4 TANGA NO. 10|08-14 sc T?—
N CRLMC- |SURYA COURT crimIn | (5€
éz gg;il/ 21'08'20 2361/2 NARAYAN [C.O. [NO. 2 gi?ii btd. 2024= ;E_
024 MISHRA OLD MISC )
N CRLMC- COURT crRIMIN | (5
33 gg;zz/ 21‘08‘20 2041/2 |P.K. JENA [C.O. [NO. 2 gg?fz prd. 2024- |,y ;2_
024 OLD MISC |}
N CRLMC- crimIn | (5€
1369793/ |17.08.20 |[o o | L COURT |Order Dtd. 2024- | ° at
1 2024 |24 054 NO. 15/09-25 wrse 5?—
[ WRIT [ o
P (C) - CHIEF BRANCH |~
1369794/ 117.08.20 [T oco” [B.B. . JUSTIC Order Dtd. 2024- |[(DIVIS 2°
2 [2024 |24 5024 [MALLICK : E'S 08-27 ION 182
COURT BENCH-
1) )
ABLAPL |, oo CHIEF ;ie
13 169795/ |17.08.20 |- RUMAR . JUSTIC lOrder Dtd. 2024- e
3 2024 |24 8209/2 | oo : E'S 08-16 oo
024 COURT )
[ (Se
CRLMC- CRIEE at
13 169796/ |17.08.20 JUSTIC lOrder Dtd. 2024-
2742/2 R. DAS C. No-
4 2024 |24 oa E'S 08-14 oo
COURT )
S~ CHIEF ;ie
13169797/ |17.08.20 19017/ UDAY c JUSTIC |Order Dtd. 2024- No-
5 2024 |24 sooa | |[KUMAR : E'S 08-13 oo
COURT )
13 [69798/ |17.08.20 WP (C)- |UDAY C.O0. |[CHIEF |Order Dtd. 2024- |(se




6 [2024 |24 18184/ |KUMAR JUSTIC |08-13 at
2024 E'S No-
COURT 102
)
S~ CHIEF (ie
13 69799/ [17.08.20 |1 o0 [P. K. . JUSTIC |order Dtd. 2024- ;o_
7 2024 |24 0o | [LENKA : E'S 08-14 oo
COURT )
[ (Se
ABLAPL
13 [69800/ [17.08.20 |- RS |, o |COURT order ptd. 2024- o
8 2024 |24 5487/2 | - NO. 5 |08-16 Los
024
)
ABLAPL (Se
13169801/ |17.08.20 |- SARAT . COURT |Order Dtd. 2024- |, . . |at
9 2024 |24 8269/2 |DASH ‘Y- INo. 5 |08-16 No-
024 4)
N BLAPL- (Se
14 69802/ |17.08.20 [c,, 2" . . COURT |Order Dtd. 2024- at
0 2024 |24 MOHANTY Y+ INo. 5 |08-16 No-
024
4)
N BLAPL- (Se
14 (69803/ |17.08.20 COURT |Order Dtd. 2024- at
1 2024 |24 2168/2 |G SAHOO  |C.0. |00 "¢ |og_1g No-
024
4)
N BLAPT,~ (Se
1469804/ |17.08.20 [c 0" . . COURT |Order Dtd. 2024- at
2 12024 |24 MOHANTY ‘Y- INo. 6 |08-16 No-
024
4)
N WP (C) - writT | (S©
14 69805/ |17.08.20 |7 00 B . COURT (Order Dtd. 2024- [fo = . lat
3 2024 |24 MOHAPATRA NO. 6 |08-13 No-
2024 -2 5
N WP (C) - wriT | (5©
14 [69806/ |17.08.20 |1~ 2" [P.K. . COURT |Order Dtd. 2024- |loo . lat
4 2024 |24 MISHRA Y+ INo. 6 |08-13 No-
2024 -8
43)
N WP (C) - wriT | (€
14 [69807/ |17.08.20 |1c oo |S.K. . COURT (Order Dtd. 2024- [fo = . lat
5 2024 |24 BISWAL Y+ INo. 6 |08-13 No-
2024 -7
15)
N WP (C) - wriT | (5©
14 |69808/ |17.08.20 15890/ S.K. c COURT |Order Dtd. 2024- BRANCH at
6 (2024 |24 BISWAL Y+ INo. 6 |08-13 No-
2024 -7
15)
N CRLMP- wriT | (5€
14 69809/ |17.08.20 |/ [0 [A.P. . COURT |Order Dtd. 2023~ |l . lat
7 2024 |24 SAHOO 2+ lNo. 6 |01-11 No-
22 -3
33)
114 [69810/ [17.08.20 [wp(C)- [p.K. lc.0. [cOURT |order Dtd. 2024- [WRIT |[(se




2024 24 33096/ |LENKA NO. 6 |08-16 BRANCH |at

2020 -7 No-

44)

CRLMC- crimMIn | (5€

69811/ |17.08.20 34222 S.K. COURT |Order Dtd. 2019- AL at

2024 |24 e NAYAK NO. 5 |06-24 rac Ig?—

CRLMC- crIMIN | (€

69812/ [17.08.20 3430/2 S.K. COURT |Order Dtd. 2019- AL at

2024 24 018 NAYAK NO. 5 |06-24 MISC Ig])o—

_ (Se

69814/ [17.08.20 22007 Ia. COURT |order Dtd. 2024- | . lat

2024 |24 SUNDARAY NO. 5 |08-16 No-

2023

7)

CRLA- crIMIN | (5€

69815/ [17.08.20 257/20 M.R. COURT AL at

2024 |24 = BARTK NO. 24 AEPEAL 1;1;3—

CRLA- |PARTHA crimIn | (5€

69816/ [17.08.20 COURT |Order Dtd. 2024- at

2024 |24 144/20 |SARATHI NO. 24 |08-16 AL No-
24 DAS : APPEAL

10)

CRLA- crIMIN | (5€

69817/ 117.08.20 COURT |Order Dtd. 2024- at

sooa |24 379/20 |N. SAHOO vo. 24 losote AL e

24 : APPEAL |- ©

10)

CRLA- crimIN | (°€

69818/ [17.08.20 COURT |Order Dtd. 2024- at

2024 |24 439/20 |N. SRHOO NO. 24 |08-16 AL No-
24 : APPEAL

10)

CRLA- crIMIN | (5€

69819/ [17.08.20 COURT |Order Dtd. 2024- at

094 |oa 542/20 |N. SAHOO vo. 24 losote AL e

24 : APPEAL |- 0

11)

CRLA- crIMIN | (5€

69820/ [17.08.20 COURT |Order Dtd. 2024- at

2024 |24 609/20 |[N. SAHOO NO. 24 |08-16 AL No-
24 : APPEAL

11)

CRLA- crimIn | (°©

69821/ [17.08.20 628/20 H.K. COURT |Order Dtd. 9999- AL at

2024 |24 53 PATRA NO. 5 [12-31 AEDEAL 1;?—

CRLA- crImMIn | (5€

69822/ |17.08.20 418/20 S.P. COURT |Order Dtd. 9999- AL at

2024 |24 53 SAMANTA NO. 5 [12-31 EPEAL 1;?—

CRLA- crimIn | (°€

69823/ [17.08.20 543/20 H.K. COURT |Order Dtd. 9999- AL at

2024 |24 >3 MOHANTA NO. 5 |12-31 appEaL MO

9)




(Se

69824/ |17.08.20 Zgjﬁ;o s.p. - COURT |Order Dtd. 9999- ;iIMIN at
2024 |24 o SAHOO NO. 5 |12-31 N AL g?—
CRLA- crimMIn | (5€
69825/ 17.08.20 |5, ISP . COURT |order Dtd. 9999- |- at
2024 24 o SAHOO NO. 5 |12-31 R gf—
WP (C) - (Se
69826/ |17.08.20 19285/ K. C. c COURT |Order Dtd. 2024- at
2024 24 PANDA . NO. 5 08-14 No-
2024
9)
WP (C) - (Se
69830/ |17.08.20 19002/ SHARMISTH C COURT |Order Dtd. 2024- at
2024 24 A SAMAL . NO. 5 08-16 No-
2024
9)
WP (C) - (Se
69831/ (17.08.20 /¢ 007 JM.R. . COURT |Order Dtd. 2024- at
2024 24 PRADHAN . NO. 5 08-16 No-
2024
9)
_ (Se
69832/ |17.08.20 giég}z L. . COURT |Order Dtd. 2024- giiECH at
2024 24 MOHANTY . NO. 5 08-16 No-
024 -8
42)
WP (C) - (Se
69833/ |17.08.20 [1¢ 17 Is. . COURT |Order Dtd. 9999- at
2024 |24 MOHAPATRA \© 9 No. 5 |12-31 No-
2024
42)
(Se
WP (C) - WRIT
69834/ |17.08.20 COURT |Order Dtd. 2024- at
rens e 1417/2 |s. Das c.o. | 0UR [oEes” BRANCH [°©
022 -8
a1)
WP (C) - (Se
69835/ |17.08.20 [ (2)" |AUROBINDA |, COURT |Order Dtd. 2024- at
2024 |24 SAHOO O+ INo. 5 |os-16 No-
2024
a1)
WP (C) - (Se
69836/ [17.08.20 J¢ =07 |S.K.KALIM COURT |Order Dtd. 2024- at
2024 |24 UDDIN NO. 5 |08-16 No-
2024
a1)
WP (C) - PRADIPTA (Se
69837/ (17.08.20 [ C)° [KUMAR . COURT |Order Dtd. 2024- at
2024 24 PATTANAYA . NO. 5 08-16 No-
2024
K 41)
WP (C) - (Se
69838/ 17.08.20 /¢ )" |MANORANJA |, COURT |Order Dtd. 2024- at
2024 |24 N NAYAK ‘O vo. 5 |os-16 No-
2024
a1)
69839/ |17.08.20 ?gégé; M.R. . COURT |Order Dtd. 2024- gii;CH ;ie
2024 24 SAHOO O+ INo. 5 |0s-14
2024 -5 No-




[ 22)
WP (C) - (Se
17 169840/ [17.08.20 [Toocc o oo | COURT |0Order Dtd. 2024- at
4 (2024 24 . . NO. 5 |08-16 No-
2024
22)
N WP (C) - (Se
17 69841/ |17.08.20 |10 |RUROBINDA |, COURT |Order Dtd. 2024- at
5 |2024 24 SAHOO : NO. 5 |08-16 No-
2024
22)
[ WPC (OA (Se
17 169842/ |117.08.20 |3) - T.K. c COURT |Order Dtd. 2024- |0OA at
6 (2024 24 30/201 |NAYAK ’ NO. 5 |08-16 Branch |No-
8 1)
- WPC (OA (Se
17 169843/ |17.08.20 |S) - N.R. . COURT |0Order Dtd. 2024- |0OA at
7 12024 24 38/201 |PANDA : NO. 5 |08-14 Branch [No-
8 1)
B WPC (OA (Se
17 169844/ |17.08.20 C) - S.C. . COURT |0rder Dtd. 2024- |0A at
8 12024 24 2347/2 |BISWAL : NO. 5 |08-14 Branch [No-
018 1)
[ WPC (OA (Se
17 169845/ |17.08.20 |C) - S.K. . COURT |0Order Dtd. 2024- |0OA at
9 (2024 24 3038/2 |MOHANTY : NO. 5 |08-13 Branch [No-
017 1)
- WPC (OA |M/S (Se
18 169846/ |17.08.20 |) - HRUDANAND | | COURT |0rder Dtd. 2024- |0A at
0 2024 24 2867/2 |A : NO. 5 |08-14 Branch |No-
018 MOHAPATRA 1)
[ WPC (OA (Se
18 169847/ 117.08.20 |) - R.C. . COURT |0Order Dtd. 2024- |0OA at
1 [2024 24 1227/2 |MUDULT : NO. 5 |08-12 Branch |No-
019 1)
N MACA- mrsc. |(S¢©
18 69848/ |17.08.20 [/o~ . [R.K. . COURT |Order Dtd. 2022- | 7°-- lat
2 2024 24 MOHAPATRA |~ ° NO. 1 |07-20 No-
9 SEC. |}
N MACA- mrsc. |(5¢
18 {69849/ |17.08.20 69,201 K.C. c COURT |Order Dtd. 2022- APPEAL at
3 |2024 24 NAYAK . NO. 1 |07-20 No-
9 SEC.
7)
N WP (C) - (Se
18 [69850/ 117.08.20 COURT |0Order Dtd. 2024- at
4 2024 24 18835/ M. NAIK  [C.O. |yq "1 |gg_13 No-
2024
7)
N WP (C) - (Se
18 169851/ |17.08.20 COURT |Order Dtd. 2024- at
5 2024 |24 19290/ M. NAIK [C.0. |0 "1 0g-13 No-
2024
7)
18 69853/ [17.08.20 [wP(C)- |SANDEEP - COURT |Order Dtd. 2024- |WRIT |(Se
6 (2024 24 19180/ |PARIDA . NO. 1 |08-13 BRANCH |at




[ 2024 -4 No-
17)
WP (C) - (Se
18 [69856/ |17.08.20 19698/ MANORANJA COURT |Order Dtd. 2024- at
7 2024 24 N NAYAK NO. 1 |08-16 No-
2024
17)
WP (C) - (Se
18 [69857/ |17.08.20 | ¢ s> MANORANJA COURT |Order Dtd. 2024- at
8 12024 24 N NAYAK NO. 1 |08-16 No-
2024
17)
WP (C) - (Se
18 |69858/ |17.08.20 19841/ H.K. COURT |Order Dtd. 9999- at
9 2024 |24 PANDA NO. 1 [12-31 No-
2024
17)
WP (C) - (Se
19 [69859/ |17.08.20 |1 d0” [H.K. COURT |Order Dtd. 9999- at
0 12024 |24 PANDA NO. 1 |12-31 No-
2024
17)
N WP (C) - (Se
19 [69860/ |17.08.20 |[ooco” [H.K. COURT |Order Dtd. 9999- at
1 12024 24 PANDA NO. 1 |12-31 No-
2024
17)
[ (Se
CRLMC-
19 69861/ |17.08.20 COURT |Order Dtd. 2024- at
2 12024 |24 2774/2 |P.K.LENKA NO. 1 |08-14 No-
024
17)
[ (Se
WP (C) -
19 169862/ [17.08.20 || ooco [H.K. COURT |Order Dtd. 9999- at
3 2024 |24 PANDA NO. 1 |12-31 No-
2024
17)
[ (Se
CRLMC-
19 (69863/ |17.08.20 COURT |Order Dtd. 2024- at
4 2024 |24 2746/2 |P.K.LENKA NO. 1 |08-14 No-
024
17)
N WP (C) - (Se
19 69864/ |17.08.20 1o [H.K. COURT |Order Dtd. 9999- at
5 2024 |24 PANDA NO. 1 |12-31 No-
2024
17)
N WP (C) - (Se
19 69865/ [17.08.20 | gocc  [H.K. COURT |Order Dtd. 9999- at
6 12024 24 PANDA NO. 1 |12-31 No-
2024
17)
N WP (C) - (Se
19 169866/ [17.08.20 | oo, [H.K. COURT |Order Dtd. 9999- at
7 2024 24 PANDA NO. 1 |12-31 No-
2024
17)
N WP (C) - (Se
19 169867/ [17.08.20 | ooy [H.K. COURT |Order Dtd. 9999- at
8 2024 24 PANDA NO. 1 |12-31 No-
2024
17)
119 [69868/ [17.08.20 [wp(C)- |[AK NAYAK [C.O. [COURT |order Dtd. 2024- [(se




]

2024 |24 19151/ NO. 1 [08-16 at
2024 No-
17)
WRIT
WPCRL- BRANCH ;ie
69869/ 17.08.20 |50 [H.s. COURT [Order Dtd. 2024- |(DIVIS -
2024 |24 , PATKARAY NO. 1 |08-16 on (1o
BENCH- )
1)
(Se
69870/ 117.08.20 ?gégi; H.K. COURT |Order Dtd. 9999- o
2024 |24 Sooa | |panDa NO. 1 [12-31 e
)
(Se
69871/ 117.08.20 ?géi;; H.K. COURT |Order Dtd. 9999- o
2024 |24 rona) |prnDA NO. 1 [12-31 e
)
(Se
69872/ |17.08.20 vlqgé(é)g; ANTL COURT |Order Dtd. 2024- ;2_
2024 24 2024 KUMAR DAS NO. 1 |08-13 101
)
(Se
69873/ |17.08.20 ?gégi; M. K. COURT |Order Dtd. 2024- o
2024 |24 Sooa | RaTH NO. 10 [08-14 e
)
(Se
69874/ [17.08.20 TE0RC IR, K. LUK lorder Drd. 2024- 2
2024 |24 “oa % MALLICK oo~ |09-04 ol
)
(Se
CRLMC- |JYOTISH COURT at
53225/ 21‘08‘20 2983/2 RANJAN NO. 2 gg?i‘g brd. 2024- No-
024  |pas OLD 101
)
(Se
CRLMC- |JYOTISH COURT at
33226/ 51'08'20 2977/2 RANJAN NO. 2 ggc_i‘ig ptd. 2024~ No-
024  |pas OLD 101
)
(Se
69877/ 117.08.20 ?gég;; RASMITA FoOR” lorder pta. 2024- o
2024 |24 cooa | acHARYA oon - |os-08 e
)
69878/ [17.08.20 [ChCMC™ |AMLAN COURT |5 der ptd. 2024- (Se
sooa . |2a 2819/2 |SHAKTI No. 2 | 2°7) at
024 PAUL OLD No-




(Se
69879/ [17.08.20 [CSCMC™ AMLAN COURT |5 der Dtd. 2024- 2t
2024 54 27788/2 |SHAKTI NO. 2 | o 1y No-
024 PAUL OLD 101
)
(Se
CRLMC- |AMLAN COURT at
gggzo/ 21'08'20 2793/2 |SHAKTI NO. 2 gg?i btd. 2024- No-
024 PAUL OLD 101
)
(Se
69881/ [17.08.20 [ChCMC™ |AMLAN COURT order ptd. 2024- 2t
02a . s 2820/2 |SAKTI no. 2 |7:9T) No-
024 PAUL OLD 101
)
(Se
69882/ |17.08.20 |ChEMC™ lp g COURT |0y der Dtd. 2024- at
2024 |24 2707/2 Ipash NO- 2 log-14 Mo~
024 OLD 101
)
(Se
69883/ |17.08.20 |SoPMC IsuvENDY COURT oy der Dtd. 2024- at
2024 |24 2744/2 |ppr1k NO- 2 log-14 No=
024 OLD 101
)
CRLMC- COURT crimIn | (5€
69884/ [17.08.20 DILLIP Order Dtd. 2024- at
2024 24 2856/2 |spmaL NO- 2 10904 AL No-
024 OLD MIsc |3
ABLAPL (Se
69885/ |17.08.20 |- c R Kam EgURg Order Dtd. 2024- at
2024 24 5526/2 |70 N orp  |08-12 No-
024 2)
CRLMC- COURT (Se
69886/ (17.08.20 ;o 00 R. K. vo. 5 |order ptd. 2024- at
2024 24 o BARIK orp . |09-25 No-
2)
CRLMC- COURT .
69887/ |17.08.20 5872,/ |LOKANATH NO. o |0rder Dtd. 2024- at
2024 |24 o SAHOO orp  [09-18 No-
2)
CRLMC- COURT (Se
69888/ |17.08.20 |70 """ |LOKANATH vo. 5 |order pta. 2024- at
2024 24 oy SAHOO orp  09-18 No-
2)
CRLMC- |UNMESH COURT (Se
69889/ |17.08.20 Order Dtd. 2024- at
024 . | 2879/2 |CHANDRA No. 2 |3:°T) e
024 JENA OLD

2)




(Se

WP (C) - MOHMMED
38323/ 21‘08‘20 17224/ |SHAMSHAD EigE Petition ;E_
2024  |ALLI 2
CRLMC- |SRIHARSA crimMIn | (5€
69634/ [17.08.20 GENE Order Dtd. 2024- at
2024 |24 1981/2 |PRASAD RAL 08-07 AL No-
024 DASH MISC o)
DISTRICT (Se
69635/ |17.08.20 ggég;/ EDUCATION |GENE Judgement Dtd. giquECH at
2024 |24 053 | |OFFICER  [RAL 2024-02-06 ° No-
BALASORE 30)
WP (C) - |MOHMMED (Se
69636/ [17.08.20 GENE Order Dtd. 2024- at
2024 |24 17224/ |SHAMSHAD |pn 07-24 No-
2024  |ALLI
30)
ABLAPL (Se
RAJENDRA
69644/ (17.08.20 |- GENE . . at
2024 24 10274/ géi?YAN RAL Entire Brief BAIL-2 No-
2023 12)
WP (C) - |SANJIB wriT | (5©
69645/ [17.08.20 GENE Order Dtd. 2024- at
sooa . |oa 17309/ |KUMAR oAl 0805 BRANCH |~
2024  |RATH -8
43)
WP (C)- |SANJIB wriT | (S©
69650/ |17.08.20 GENFE Order Dtd. 2024- at
021 | 17310/ |KUMAR oaL 080 BRANCH |°
2024  |RATH -8
43)
WP (C) - |SANJIB wriT | (5©
69656/ [17.08.20 GENE Order Dtd. 2024- at
001 | 17308/ |KUMAR oaL 080 BRANCH o~
2024  |[RATH -8 ©
43)
CRLA- |DIBYA crimIn | (5€
69667/ [17.08.20 GENE Order Dtd. 2024- at
2024 |24 427/20 |PRAKASH o, 0 08-16 AL No-
24 MISHRA APPEAL |, "
CRLA- |DIBYA crIMIN | (5€
69676/ [17.08.20 GENE Order Dtd. 2024- at
2024 |24 434/20 |PRAKASH o, 08-16 AL No-
24 MISHRA APPEAL |, ()
BLAPL- |DIBYA .
69783/ [17.08.20 GENE Order Dtd. 2024- at
2024 24 4543/2 |PRAKASH  |ppp 08-16 No-
024 MISHRA
10)
BLAPL- |DIBYA (Se
69784/ [17.08.20 GENE Order Dtd. 2024- at
2024 |24 4531/2 |PRAKASH |p, 08-16 No-
024 MISHRA ©
10)
69786/ |17.08.20 (FBLAPL [BIJAYA . pyp Order Dtd. 2024- (Se
2024 |24 - KUMAR RAL 08-16 BAIL-1at
8256/2 |INAYAK (3) No-




B e | B
WP (C) - |[BIJAYA wriT | (S©
23169827/ |17.08.20 GENE Order Dtd. 2024- at
4 2024 |24 39989/ |KUMAR RAL 08-16 BRANCH 9o -
2023 NAYAK (3) -2 7
N WP (C) - (Se
23 {69829/ |17.08.20 |- DHANESWAR |GENE Order Dtd. 2024- at
5 2024 24 BEHERA RAL 08-16 No-
2024
7)
N WP (C) - (Se
23169651/ |17.08.20 GENE Judgement Dtd. at
6 2024 |24 17953/ B BAHALL |ppy, 2024-11-13 No-
2024
7)
N SA- (Se
23169655/ |17.08.20 GENE Order Dtd. 2024- |SECOND |at
7 12024 24 Si3/20 S CDAS  paL 07-15 APPEAL |No-
)
B WP (C) - Order Dtd. 2015- (Se
23169657/ |17.08.20 |0 o0, [B R GENE 01- at
8 (2024 24 5013 SENAPATI |RAL 20Petition, Annexu No-
re, 7)
23 69659/ |17.08.20 09T GENE é(lie
5 |2024 54 5393/1 |S K SAHOO RAL Entire Order No-
994
7)
N W (C) - Order Dtd. 2014- (se
24 {69661/ |17.08.20 | oo |0 o pao [GENE 05- at
0 12024 24 014 RAL 15Petition, Annexu No-
re, 7)
N MACA- mrsc. |(5¢
24 169663/ |17.08.20 GENE Order Dtd. 2023- ' lat
1 |>024 e 820/20 |M MISHRA = 1514 APPEAL |~
11 SEC.
7)
N W (C) - Order Dtd. 2012- (se
24 169665/ |17.08.20 GENE 08- at
2 12024 24 32220/ |IN K ROUT RAL 24Petition, Annexu No-
2011
re, )
N RSA- (Se
24 169670/ |17.08.20 485/20 |v DAS GENE Order Dtd. 2023- |SECOND |at
3 12024 24 15 RAL 02-15Decree, APPEAL No-
1)
N FAO- ursc. |‘Se
24 69672/ |17.08.20 |0, o U GENE Order Dtd. 2024- | 2. lat
4 2024 24 CHHOTRAY |RAL 07-19 No-
06 SEC. |}
[ (Se
BLAPL-
24 169674/ |17.08.20 GENE Order Dtd. 2024- at
5 |2024 54 1403/2 [N PANDA |-, 08-00 BAIL-1 |
024
6)
24 [69679/ [17.08.20 [RLAPL- v panpa  |GENE Order Dtd. 2024- (Se
6 12024 24 1663/2 RAL 08-09 at




[ 024 No-
6)
N WP (C) - I
24 169682/ |17.08.20 GENE Order Dtd. 2024- at
7 2024 52 38364/ B P SAMAL RAL 09-02 BRANCH No-
2023 -7
10)
[ (Se
CMAPL-
24 69684/ |17.08.20 GENE Order Dtd. 2024- at
§ 2024 |24 135/20 1P K PAL - fppp, 08-09 M- o
24
3)
___ WPC (OA (Se
24 169686/ |17.08.20 |) - A K GENE Judgement Dtd. OA at
9 [2024 24 2565/2 |MOHANTY  |RAL 2024-07-24 Branch [No-
018 1)
[ WRIT
WP (C) - BRANCH éie
25169689/ |17.08.20 GENE Judgement Dtd. (DIVIS _
0 |2024 |24 8‘1’33/2 U KUMAR  lpar, 9999-12-31 0N If82
BENCH- ||
1)
[ (Se
0JC- at
iS gggzz/ 21'08'20 9205/1 |B N SAHU EEIEE Entire Brief No-
999 102
)
(Se
0oJc- at
25 69695/ [17.08.20 030 oy cay CENE Entice Order
1997 102
)
WP (C) - writT | (S©
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